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(b) : A  number of industrial disputes 
were raised in serveral banks and these 
haw already been referred to Industrial 
Tribunal for adjudication under the 
Industrial Dispute Act, 1947.

State Bank of Tndi.i have, how ever, 
informed, that the bank and th<* All India 
State Bank of India SiafT Federation of 
which the State R.mk of India & Sub- 
.sidiarv Banks Emplmic I'nion is .1 con- 
titucnt ha\ r* reached an agreement 

that the allowance be withdrawn m four 
equal annual instalments beginning from 
u t July, 1977.

Setting up o f Tourist com plex by
H aryana G overnm ent in  Delhi.

6aq-„ SHKI K 1STIORE LAL : Will
the Minister of TOURISM  AND CIVIL 
AVIATION be pleased to state :

(a) whether any tourist complex is being 
set up by the Haryana Government 
at l-utab Minar in th® Union territory 
Of Delhi ;

(b) if so, the details of the plan ; and

(c) the benefits, ifany, expected to accrue 
to Delhi ?

THE MINISTER OF TOURISM  AND 
CIVIL AVIATION (SIIM  PIJRSHO- 
TTAM  KAUSHIIO : (a> to (c) : It is
under stood that the Harvana Govern­
ment lias such a proposal but that details 
have not yet been worked out.
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D evelopm ent of Tourism  in O rissa

<1297. SHRI GIRIDHAR GOMANGO 
Will the Minister of TOURISM  AND 
CTVIL AVIATION be pleased to state :

(a) whether his Ministry have received 
proposals from the Government of Orissa 
regarding development of Tourism in 
various districts of that State where there 
is possibility of tourist attractions, if not 
for foreigners at least for home tourists ;

(b) if so, the names of the places identi­
fied for the development ; and

(c) the funds allocated by his Ministry 
f°r *977-78 for the purpose 7

THE MINISTER OF TOURISM  AND 
OTV1I. AVIATION* (SHRI PURUSHO- 
TTAM  KAUSHIK) : fa) to (c) : The 
Central Department of Tourism has 
received in the last years the following 
proposals regarding tourism development 
in Orrissa from the State Government :

(i) Provision of a motor launch
at Chilka lake (District Puri).

(ii) Expansion of the tourist bungalow 
at Barkul (District Puri) ;

(iii) Development of a Lion Safari 
Park at Nandan Kanan (District 
Cuttack) :

(iv) Construction of a forest lodqc 
at Simlipal National Park. 
(District Mayurbhanj) ;




